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COR” M Hon'ble Mr. P.H. Trivedi

ee Vice Chairman

Hon'ble Mr. P.M. Joshi ee Judicial Member

07/07/1988

Learned advocaté Mr. P.P. Bhatt recuests permission
to withdraw the petition. ?llowed. The case is disposed

of as withdrawn.

N - ~

f;V\}_wavY\
( PH Trivedi )
Vice Chairman

( P M Jo
Judicial e




